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Applicant/s :f .K. ~!A\c;:.~ Respdts. U. G 'J- kO-Y).

Advocate for Applicant/s "Y" ~<?t- ~"C(~ ;,... Advocate for Respondent/s-r; oK.£ 2-~ .

Notes of the Registry Orders of the Tribunal Sheet No.

O.A.No.929/2004

D2.12.2011
~on/bleMr. Justice S.c. Sharma, J.M.
fion'ble Mr. Shashi Prakash. A.M.

Sri Ashish Srivastava, Advocate for the
applicant and Sri M. K. Yadav, holding brief of Sri
~. P. Singh, Advocate for the respondents. Sri
I\shish Srivastava, Advocate stated that he has no
nstruction regarding. the case and in absence of
nstruction he is not able to assist the court. This
case is very old of the year 2004, hence the O.A. is
iable to be dismissed in default.

O.A. is dismissed in default of the applicant
and for want of instruction to the applicant's
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